
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 26.09.2022 (MONDAY) 

CHENNAI BENCH (VIRTUAL MODE) 

10.30AM 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble 

              Mr. Naresh Salecha, Member (Technical) 

 
 

 

For Admission (Fresh Cases) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for Respondents 

1. Company 
Appeal(AT)(Ins) No 
353/2022 & IA No 
799/2022 

K. Subramanian 
 Vs 
 K. Parameswaran Nair 

Aivan Raj  

2. Company 
Appeal(AT) No 
95/2022 & IA No 
797,798/2022 

Crown Beers India Pvt Ltd  
Vs 
 Regional Director South Eastern 
Region Ministry of Corporate 
Affairs Hyderabad 

With 

Pawan Jhabakh  

3. Comp  App (AT) No 
96/2022 & IA No 
800/2022 

 

Crown Beers India Private 
Limited  
Vs 
 The Regional Director South 
Eastern Region Ministry of 
Corporate Affairs Hyderabad 

Pawan Jhabakh  

  

For Hearing 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for Respondents 

4. TA No.13/2021 

Comp App 

(AT)(Ins) 

NO.850/2019 

S.P. Coal Resources Pvt Ltd 

Appellant  

Vs 

Indus Fila Ltd & 3 Others 

Mr. K. Goutham 

Shaisankar 

SupriyaJain,.TusharMudgil, 

for R4,  Yugank Goel,  R2 

For, Krishnendu Datta, 

Shreyas Jayasimha & 

Akash Sherwal R4,    

5. TA No. 81/2021 in 

Comp App (AT) No. 

403 of 2018) with 

IA/403/2018 with 

IA/1983/2018 and IA 

No822 of 2020 

The Rathna Textile Mills Pvt. Ltd 

& 5 Ors 

 Vs 

 V.R.A.R. Ramakrishnan 

B. Ragunath 

Sriram P Vidhya 

Shankar Pranav 

Vidhya Shankar 

Kartik Malhotra Sanatanam 

Swaminathan 

 

 

For Admission (After notice) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for Respondents 

6. Comp App 

(AT)(INS) 

No.183/2022 

(IA NO 416, 418& 

417/2022) 

Dewa Projects Pvt. Ltd.  

Vs 

VinodPandinhareVeetil 

 

 
 

 

 

G. Sridevi T. K. Bhaskar 



7. Comp. App. 

(AT)(CH)(Ins) No. 

152/2022 and 

I.A.No.357 of 2022 

Canara Bank  

Vs 

 Vantage Machine Tools Pvt Ltd 

               With 

M.L.Ganesh 

 S. Arun Kumar 

 

8.  Comp. App. 

(AT)(CH)(Ins) No. 

154/2022 and 

I.A.No.360 of 2022 

Canara Bank  

Vs  

Vijaya Durga Green Fields Pvt Ltd 

M.L.Ganesh  

S. Arun Kumar 

MS Mano Ranjani-R2 

9. Comp App 

(AT)(INS) 

No.211/2022 (IA 

No.466/2022) 

K Chandrashekaran & anr 

 Vs 

 Ashwani Kumar Gupta & anr 

 

 

T K Bhaskar , 

Srinath 

Sridevan, K 

Harishankar 

 

10. Comp App (AT) No 
85/2022 & IA No 
744,745/2022 

Dr. Pruthvinath Kancherla  
VS  
Global Hospitals Pvt Ltd 
 
 

S.Ravi  

11. Company 

Appeal(AT)(Ins) 

No 342/2022 

M/s Bank of India 

 Vs 

Kalpana.G, Liquidator for M/s 

Nithin Grains and Mills (P) Ltd    

With 

R.Umasuthan 

K.Bhaskar 
 

12. Company 

Appeal(AT)(Ins) 

No 343/2022 

M/s Bank of India  

Vs 

Kalpana.G, Liquidator for M/s 

Ramanasree Logistics (P) Ltd 

With 

R.Umasuthan 

K.Bhaskar 
 

13. Company 

Appeal(AT)(Ins) 

No 344/2022 

M/s Bank of India  

Vs 

Kalpana.G, Liquidator for M/s 

Ramanasree Consumer Products 

(P) Ltd  

With 

R.Umasuthan 

K.Bhaskar 
 

14. Company 

Appeal(AT)(Ins) 

No 345/2022 

M/s Bank of India  

Vs 

 Kalpana.G, Liquidator for M/s 

Nithin Nutritions (P) Ltd 

With 

R.Umasuthan 

K.Bhaskar 
 

15. Company 

Appeal(AT)(Ins) 

No 346/2022 

M/s Bank of India  

Vs 

 Kalpana.G, Liquidator for M/s 

Nithin Proteins (P) Ltd 

R.Umasuthan 

K.Bhaskar 

 

16. Comp App 

(AT)(INS) 

No.112/2022 

(IA NO 263& 

262/2022) 

Srinivasa Ediffice Private 

Limited 

Vs 

ECI Infra Towers Company Pvt 

Ltd 

Girjesh  

17. Comp App (AT) 

No 89/2022 

V. Ravi Prakash  

Vs  

Associated Broadcasting 

Company Private Limited 

Adithya Reddy  

18. Comp App(AT) No 

76/2022 & IA No 

Hyde Engineering + Consulting Inc  

Vs 

Pawan Jhabakh  



722,723,752/2022  Karan Manocha 

 

 For Hearing 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for Respondents 

19. Comp. App 

(AT)(CH)(Ins) 

No.40/2021& 

IA.No.91,92/2021 

Mathew CK & 27 Ors 

Vs 

Shri Kumar Rajan& 2 Ors 

 

 

 

 

 

 

PranavaCharan 

MG 

Sunil N 

 

P. V Dinesh 

Vidyalakshmi Vipin R1-R3 

 

20. Comp App 

(AT)(CH)(Ins) No. 

292/2021 

& IA No. 622,623 

& 624/2021 

Madurai sundaramsankar 

Vs 

Committee of Creditors of 

Neueon Towers Ltd &Anr 

Ramalingam & 

Associates 

Purnachandra Rao R2 

R1 Served on 09/12/2021 

Copy to:   

  By the order of Hon’ble Member (J) 

(Chennai Bench) 

 

1. Notice Board                                                                           

2. Website: www.nclat.nic.in 

 

For Assistance,         

1. For VC Link – vcnclatchennai5@gmail.com 

 

 

 

http://www.nclat.nic.in/

